LOK SABHA DEBATES

LOK SABHA

Friday, July 13 1979/ Asadha 22, 1901 (Saka)

The Lok Sabha met at Eloven of the Clock
[Mr Sexaxer tn the Char ]

RE DISRUPITON IN SUPPLY OF
DRINKINCG WATER IN
DELHI

SEVERAL HON MLCMBERS Resc
(Interruptsons)

SHRI KRISHNA CHANDFRA
HALDER (Dutgapur) Sir, there iy
no water available in Delhi  Is there any

ment here—-we want to know,
The House cannot run - Kundly adgourn

the House (Interruptions)
SHRI EDUARDO  FALEIRO
(Mimigas) There v not a3 single

drap of water—ven in the Parliament
House

SHRY KRISHNA  CHANDRA
HALDER @' gaerament which can-
notsuaphy cven drinhing water 19 not fit
to reman tn office  (Interruplions)

SEVERAL HON MFMBERS
W= want water, Sir / Interruptsons)

MR SPEAKLR Mt Chavda will
you kindly ask the Mumster to come ?

(Interruptions)

SHRI KRISHNA (HANDRA HA-
LDER Tt t'us haup ns in the captal
city of Ind & what will happcn n rural
partanfthe country ®  (Infersupteons)

MR SPEAKLR  Ihave directed the
Miunster to come and let us know

SHRT SAUGATA ROY (Barrack-
s The Minuster yes y told the
resumed

ter will
bvml.;mw‘ht "“&I::thv there is no
wister available 1n Dethy . (Fmisrruptions)

SHRI KRISHNA CHANDRA
HALDER : We want water notonly for

g L.8.—1

ourselves but for Lthe 50 lakhs of the penple
in Delhs.  People are going out of Delhi
for water

SHRI SAUGATAROY . The Minis-
tr has coommitted a breach of privile
Yesterday he promised water will
available by 12 midmght but he has not
kept 1t up  (Intorruptions)

MR SPEAKER * I have asked the
Minuster to come and explain the postion

SHRI  KRISHNA CHANDRA
HALDER  Sir, we want water, I ook
water from somewhere else because there
15 10 Water in my quarter.

SHRI DINEN BHATTACHARYA
(Serampore) © You adjourn the House
to-day Iecause we have come here with-
out taking our bath  You cannot accept
a Calling Attention now  (Intervupion)

SHRI KRISHNA CHANDRA HAL-
DER * Thavegivvn my notice  You
adjourn the Haoust until you supply ws
water

SHRI C K  CHANDRAPPAN
(Cannanore) *  Look at the water here
Thus 1s not pure  (Interruptions)

MR SPFAKLR Please bear with
me for a few minutes T have heard you
for a tcw minutes Sofar as this Hourt
1 concerned

SHRI P VFNKATASUBBAIAH
(Nandyal) You please adjourn the
Houxe

MR SPEAKFR  Sofarasthis Houee 1o

concerned I have sen  toit that drink-
ing water isprovided for here  Please hear
me for a munute  Mr Bagn kindly gn
to your swat  There 19 mfficient durkrg
wals1 avarlable so fat as the House 15 con-
cerned

SEVFRAL HON MFMBFRS: No,
no. (Inlerruphions)

SHRI EDUARDO FALEIRO -
Parhament House 18 1n your jusiedicticn
and here there 1s no water  (Intorruptions)

SHRY KRISHNA CHANDRA HAL.
DER : We shall be forced to otgunise
ourselves before the Houmng Minister,



Re. Disruption in

SHRI SAUGATA ROY : S8ir, the
Minister said that by 12 O'clock in
the night water would be available,
But there is no water. Hence the Cene
tral Ministers are not capable of running
this Government.,  (Inlerruptions).

SHRI EDUARDO FALEIRO Mr.
Kachwai’s distributing water in the House
is trying to turn a very serious situation
into a joke and adding insult tojinjury...
(Intersuptions)

SHRI C. K. CHANDRAPPAN : Itis
improper for a Member of the House to
bring water here and giving water to the
M-mbers of Parliament will not solve the

oblem as the people outside are suffering
g:wua: of no water. So, water should go
to the le and watér 18 not a privilege
of th~ ﬁemb:rs. (Interruptions)

SHRI KANWAR LAL GUPTA :
(Dethi Sadar) @ Sir, may I make a
submission ? (Interruptions)

SHRI KRISHNA CHANDRA HAL-
DER : No water. No House,. You
atjrrn th Hous-, , (Interruptions)

MR. SPEAKER : All of you may
please sit down, I will hear you.

(Interruptions).

SHRY C. M. STEPHEN (Idukki).
Mr, Speaker, Sir, I with to make a sub-
mission, My pointisthis. The Minister
had made a statement yesterday that water
will be made available by midnight, Now,
he has adi-d insult to injurv. He said
that by midnight water will be made avail-
able. But it has not been mad* available,
He knew that the House is awembling at
11 Olck He owes a duty to this
House to come ana  explain as to  why
water was not made available. I say,
he hatadd-d insult to injury. What he
bas doe is an insilt to the Housr, He
has committed a breach of privilege,
Under the circumstances, it is better,
Sir, that you adjourn the House so that the
Minister may come and explain the posi-
tion to the House. That is the submission
T wish to make to you.

SHRY KRISHNA CHANDRA HAL.-
DER : This is our d*mand—water
should be mgplied immediately,

SHRIC. M. STEPHEN : The House
proceedings must start only after the
explanation from the Minister comes,
We can und-rstand the situation.  The
Minister should come here and explain
to whv his commitment could
not be carried out.  You will have to
take him to task. Sir, as an ind’cation
of the digpleasure of the House against the
Minister, please adjourn the House ; and
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we will wait till the Minister cocmes and
makes a statement in the House.  The
Minister should come and make a state«
ment to the House,

AN HON. MEMBER : Please ad-
journ the House,

MR. SPEAKER : I am prepared to
call a mecting of all the leaders now,
along with the Minister,

SHRT KRISHNA CHANDRA HAL-
DER : I want to make a submission. .
(Interruptrons)

MR. SPEAKER : I have sent for the
Minister.

SHRY LDUARDO FALEIRO : ¢
Minister has not come, What is this ?

MR. SPEAKER : Mr. Mohat Dharia,
have you sent for the Minister ?

THE MINISTER OF COMMFRCE,
CIVIL SUPPLIES AND COOPFRA.-
TION (SHRI MOHAN DHARIA) :
Mr. Speaker, Sir, we have sent for the
Munister. But if you adjourn the House
we have no objection.

MR. SPEAKER : Allright. Wewill
adjourn for half an hour, Meanwhile
we will get the Minister.

SHRI A. K. ROY : (Dhanbed) -
You please adjourn the House till water
comes.

MR. SPEAKER : We will meet aftcr
half-an-hour.

11° 16 hrs.

The Lok Sabha then adjourned till Forty-six
minutes past Eleven of the Clock.

The Lok Sabha reassembled at forty-eight
minutes past Eleven of the dock.

[M=z. SPRAKER in the Chair)
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AN HON. MEMBE, You have td
give unconditional apology to she Houre,



